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ANDHRA PRADESH ACTS, ORDINANCES AND
REGULATIONS Etc.,

The following Act of the Andhra PradeshLegislature received the as

sentof the Governor on the 31 July, 2024and the said assent is hereby first

published on the 1st August. 2024 in theAndhra Pradesh Gazettefor general

information:

ACT No. 12 of 2024

AN ACT FURTHER TO AMEND THE DR. Y.S.R. UNIVERSITY OF

HEALTH SCIENCESACT, 1986.

Be it enacted by the Legislature of the State of AndhraPradesh in the

Seventy-fifth year of the Republicof India,asfollows:

1. (1) This Actmay becalled the Dr. Y.S.R. University of Health Sciences

(Amendment) Act, 2024.

(2) It shall come into force on suchdate asthe Government may,

by notification,appoint.

2. In the Dr. Y.S.R. University of Health Sciences Act, 1986,for the words

"Dr. Y.S.R. University of Health Sciences",wherever they occur, the words

"Dr. N.TR. University of Health Sciences"shall be substituted.

Short title and
Commencement.

Amendment
ofAct 6of

1986.

J21/2

VADDADI SUNITHA,

Secretary to Government (FAC).

Legaland Legislative Affairs & Justice,

Law Department.
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STATEMENTOF OBJECTSAND REASONS

Dr. Nandamuri Taraka Rama Rao, Former Chief Minister of

Andhra Pradesh had a greatvision of improving quality of medical education

and health care for the benefit of people of Andhra Pradesh. He had

visualized the need forestablishing a dedicated University exclusively taking

care of Medical, Dental, Nursing and Allied health educational institutions.

Inorder to realize the objective, he was instrumental in establishing the

University of Health Sciencesthrough Act No.6 of 1986.In addition, he has

established the University with headquarters at Vijayawada which had played

a key role in development of Medical Education in the present state of

Andhra Pradesh.

This is the first University in the entire country dedicated towards

medical education and health services. Recognizing his vision and

contribution to the development of holistic medical education including all

the health services, the government has amended the Act and named as

Dr. N.T.R. University of Health Sciences by Act No.4 of 1998and 16 of 2006.

Dr. N.T.R.University of Health Sciencesovera period of time has immensely

contributed for the development of medical education in Andhra Pradesh.

Subsequently, the government had amended the Act and renamed as

Dr. Y.S.R. University of Health Sciencesvide Act No. 19of 2022.

Changingthe name of the University asDr. Y.S.R. University of Health

Sciencescreated lot of issues forthe students goingfor higher education

for differentcountries.

In acknowledgmentof the vision and yeoman services of Dr. Nandamuri

Taraka Rama Rao,former Chief Minister of Andhra Pradesh, thegovernment

has decided to restore the original name of Dr. N.T.R. University of Health

Sciences, Vijayawada.

VADDADI SUNITHA,

Secretary to Government (FAC),

Legal and Legislative Affairs & Justice,

Law Department.
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